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BEFORE THE NATIONAL GREEN TRIBUNAL ™ j

WESTERN ZONE BENCH, PUNE
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ORIGINAL APPLICATION NO.81 OF 2023 (WZ)

IN THE MATTER OF:

JIGNESHBHAI CHHAGANBHAI TOGADIYA ... APPELLANT
VERSUS
STATE OF GUJARAT & ORS. | RESPOND'ENTS

AFFIDAVIT ON BEHALF OF RESPONDENT NO.4 —
GUJARAT POLLUTION CONTROL BOARD

|, JIGNASA DISHANK OZA, adult, having my office at Regional Office,
Gujarat Pollution Control Board, Plot No 11 - 12/2, 3 GIDC Pandesara

I

Surat do hereby solemnly affirm and state an oath as under:

1| am'presently serving as REGIONAL OFFICER with Gujarat Pollution
Control Board. | have perused the record pertaining to the case
available in my office and am conversant with the facts of the case. |
am authorized to swear the present affidavit on behalf of the Gujarat

Pollution Control Board and am otherwise competent to make the

present affidavit.

2. | am filing the present affidavit in compliance with order dated
16.08.2024 passed by this Hon'ble Tribunal by which the Board was
called upon to clarify as to whether the Project Proponent was

informed about the site inspection conducted by the Committee, and
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This Hon'ble Tribunal by its order dated 29.05.2023 formed a Joint
Committee comprising of one member each of Gujarat Coastal Zone
Management Authority (GCZMA), the District Magistrate, Surat and
State Level Environment Impact Assessment Authority. One of the
terms of reference assigned by this Hon'ble Tribunal to the
Committee was to conduct inspection of site of the Project Proponent

and thereafter submit the findings before the Tribunal.

In compliance with the order dated 29.05.2023 passed by this Hon'ble
Tribunal, GCZMA has formed Expert Group consist of representative
from joint committee members i.e. GCZMA, SEIAA & District
Collector as well as expert from educational institute — SVNIT as
extensive terms of reference given by the Hon’ble NGT involves site
inspection, continues discussion with local authorities, engagement
of educational institution. A visit to the site by the Expert Group was
fixed on 19.08.2023. A written intimation of date of site visit was sent
to the Project Proponent by emails dated 10.08.2023 and 18.08.2023.

Both the mails were sent to the address - infrabuildcon@gmail.com.

- A copy of the email communications dated 10.08.2023 and

18.08.2023 is annexed herewith and marked as Annexure R-1 (Colly).

On the day of inspection, the applicant was present but no one from
the side of Project Proponent attended the site. A phone call was
made on mobile number '9904622655" by Expert Group, which is

available in the record of the Gujarat Pollution Control Board,

The Project Proponent was duly informed about the proposed date of
site inspection, both prior to and on the date of inspection. Yet, for
reasons best known, the Project Proponent chose not to attend the

inspection being conducted by the Expert Group.

Subsequent to the inspection, the Project Proponent was informed

over the mobile phone to file a written response to Regional Office, .

go—
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Gujarat Pollution Control Board - Surat within 7 days, if it so desires.

Again, no response was filed by the Project Proponent. A copy of
screenshot of message sent to the Project Proponent and
acknowledged by him is annexed hereto and marked as Annexure R-

2

8. It is submitted that any allegation by the Project Proponent about
non-intimation of proposed site inspection by Expert Group is
incorrect and denied. It is asserted that the Board duly informed the
Project Proponent about the scheduled site visit in advance and even
on the day of visit the Project Proponent was contacted by the officer
of the Board. Despite being well informed about the inspection and
an opportunity having been given to file a written response, the
Project Proponent failed to submit any response or remain present

during the site visit.

DEPONENT

* VERIFICATION

GUJARAT o# this "1'13t‘_h'.day‘ of:Nbveémber, 2024 that the
e . LA Ty B '
contents of the abo\‘/eaﬁldawt.a{re true and-correct;nothing stated therein
is false and nothing material has been concealed therefrom.
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03/09/2024, 13:25 ; pcb-sura@guijarat.gov.in Annexure R-1
Personal hearing as per Hon. NGT order dated: 29-05-2023 in O.A.
81/2023

Dr. Jignasa D Oza(GoG-GPCB Dept.)

Fri 18-08-2023 18:22

To:infrabuildcon@gmail.com <infrabuildcon@gmail.com>;

CcLegal Officer <legal.gpcb@gmail.com>; gczma.crz@gmail.com <gczma.crz@gmail.com>; D.M.Thaker <ms-gpcb@gujarat.gov.in>;

Sir,

In connection with trailing mail, The Expert group site visit is decided on 19-08-2023 on 10:00 hrs. You
are hereby informed & given opportunity to remain present during site visit with all relevant documents

of the Case.
Location: At M. M. Infra Buildcon site at Tapi River (21.134562, 72.711754).

Note: Kindly carry original ID card issued by government (Aadhar, DL, Voter card). Only
Director/partner/Authorized person having authority letter will be allowed to present before
committee.

Thanking You,

(Dr Jignasa Oza)

Regional Officer,

Gujarat Pollution Control Board

Plot No: 11 - 12/2, 3

GIDC PANDESARA,

SURAT-394221

Phone: (0261) 2891696,

E-mail : ro-gpcb-sura@gujarat.gov.in

From: Dr. Jignasa D Oza(GoG-GPCB Dept.)

Sent: 10 August 2023 16:02

To: infrabuildcon@gmail.com

Cc: Unit Head Surat (GoG-GPCB Dept.); Legal Officer; D.M.Thaker; gczma.crz@gmail.com
Subject: Personal hearing as per Hon. NGT order dated: 29-05

https://webmail.gujarat.gov.infowa/#path=/mail/AAMKADNKMGE5ZTdmLWYyYWMtNGJImNy05MjMwLTNjMzk3YzE4ZGFmZgAuAAAAAABDA4UH. ..
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9/3/24, 4:27 PM ilarogpcb-sura@guijarat.gov.in
Personal hearing as per Hon. NG]BC;'I’;IGI’ dated: 29-05-2023 in O.A.
81/2023

Dr. Jignasa D Oza(GoG-GPCB Dept.)

Thu 10-08-2023 16:02

To:infrabuildcon@gmail.com <infrabuildcon@gmail.com>;

CcUnit Head Surat (GoG-GPCB Dept.) <uh-gpcb-sura@gujarat.gov.in>; Legal Officer <legal.gpcb@gmail.com>; D.M.Thaker <ms-
gpcb@gujarat.gov.in>; gczma.crz@gmail.com <gczma.crz@gmail.com>;

Dear Project Proponent (M/s M. M. Infra Buildcon),

As you aware that, Hon'ble NGT Order has passed an order on 29/05/2023 in the OA No. 81 of

2023 (W2Z) "Jignesh Bhai Chhaganbhai Togadia Vs. State of Gujarat & Ors. Hon. NGT has constituted a
Joint Committee & asked to submit report. In pursuant to order, F&ED , Govt. of Gujarat has

issued office order with the subject "Joint Committee constituted as per the Hon. NGT Order

regarding illegal mining in riverbed of Tapi river " vide dated: 19-06-2023. Expert group is constituted by

said office order.

As per Hon. NGT order & office order of F&ED, The Expert group site visit is decided on 19-08-2023 on
10:00 hrs. You are hereby informed & given opportunity to remain present during site visit with all
relevant documents of the Case.

Note: Kindly carry original ID card issued by government (Aadhar, DL, Voter card). Only
Director/partner/Authorized person having authority letter will be allowed to present before comm

https://webmail.gujarat.gov.in/owa/#path=/mail/AAMKADNKMGESZTdmLWYyYWMINGJImNy05MjMwLTNjMzk3YzE4ZGFmZgAuAAAAAABD4uHGZKK...
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Saturday, Aug 19, 2023 « 11:07

Texting with Hirenbhai (SMS/MMS)

As per telephonic discussion with
Regional Officer GPCB, you are
requested to remain present
before committee with your
representations regarding OA No.
81/2023 oh Hon'ble NGT at
Regional Office, GPCB, Plot No.
11,12/2-3, Pandesara GIDC, Surat
at 02:00 PM, without delay.

Ok
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